
FORM A
PUBLIC ANNoUNCDMENT

(Under Regulation 6 ofthe Insolvency and Bankruptcy Board oflndia (Insolvency Resolution Process for
Corporate Penons) Regulations, 2016)

FOR THE ATTENTION OF THE CRIDITORS OF IWS AWATE ENGTNEERING PRTVA'IE

Notice is hereby given thai the
corporate iosolv€ncy resolution

Dzte - 20/0312020
Place-PUNE

Law lribunal has ordered the commencement of a
AWATE ENGINEERING PRIVATE LIMITED on

LAXMAN DIGAMBAR PAWAR
e and Signature oflnterim Resolution Professional

raoonar Lompany
process of the M/S.

20t03/2020-
The creditors of M/S. AWATE ENGINDERINC PRIVATE LIMITED are her€by called upon to submil
their claims with proof on or befor€ 03/04/2020 to the interim resolution professional at the address
metrtioned egainst €ntry No. 10.
The tinancial creditors shall submit their clairDs with proofby €l€ctronic means only. All oth€r cr€ditors
maysubmit the claims with proofin person, bilpost giby €lectronic m€ans.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicat€ its choice of
authorized r€pr€sentative from among the three iosolvency professionals listed against entry No.l3 to act
as authorized repres€ntative ofthe class lspecify classl in Form CA.

Submission offalse or misleading proofs ofclaim shall attracl peralli€s.

LIIdITED
RELEVANT PARTICULARS

I. Name of corporat€ debtor M/S. AWATE ENGINEERING PRIVATE
LIMITEI)

2. Dat€ oI incorDoratiotr ofcoroorate debtor r3/06/2008
3, Authority under which corporat€ debtor is

incorDorat€d / reeister€d
REGISTRAR OF COMPANIES. PUNE. Under
the ComDanies Act 1956

4. Corporate Identity No. / Linited Liabilily
Identification No. of cornorate debtor

u27t06PN2008PTC132238

5. Address of the regist€r€d office and
DrinciDal office (iI anv) ofcorDorate debtor

PLOT NO. D-61/62, MIDC RANJANGAON, TAL
SHIRUR, DIST. PUNE - 42T220

6. Insolvency comnencement date in respect of 20/03/2020 - Date of Order

7. Estimated date of closure of insolvency
resolution Drocess

180 days from date ofcommencement of resolution
Drocess which is SEPTEMBER 16.2020

8. Name and registration number of the
insolv€ncy prof€ssional acting as interim
resolution Drofessional

LAXMAN DIGAMBAR PAWAR
REC NO. rBBr/rPA-o03,{P-N00015/2017-r8/r0r04

9. Address snd e-mail ofthe interim r€solution
professional, as regist€red with the Bo8rd

FLAT NO, 16. FIRST FLOOR
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PIMPRI. PUNE.4IIOI8
Mobile No. 9921516368, 9422327957
Email - cmapawarl@gmail.com

10. Address and e-mail to be osed for
correspondence with the interim resolution
professional

FLAT NO. 16. FIRST FLOOR
BHAKTI COMPLEX, BEHIND
DR. AMBEDKAR STATUE,
PrMPRr, PUNE-4l10t8
Mobile No. 9921516368, 9422327957
Email cmaDrwarl(asmail.com

11. Last dat€ forsubmission ofclaims 03t04/2020
Classes of creditors, if any, under clause (b)
ofsub-section (6A) ofsection 2l! ascertained
bv the interim resolution Drofessionel

N/A

t3. Names of Insolvency Professionals identilied
to 3ct as Authorized Repr€sentativ€ of
creditors io a class (Thr€e names for each
class)

N/A

14, a) R€levant Forms and
b) D€tails of authorized

reDresentatives are available at:

Web link: - hllps://ibbi.gov.itrlhom€/downloads

Physical Addr€ss: - N/A

Notice herebv siven thrt the Nrrional Com Law Tribunal has ordered the


